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relations with that country. Even 
thougfi the person was not an Indian 
citizen but a South African citizen o f 
Indian origin, the Government o f 
India is deeply distressed over such 
tragedies which clearly reflect the ra 
cial and inhuman policies o f the Pre- 
toreia regime which the Government of 
India has repeatedly abhorred and 
condemned in  international and na
tional forums.

Change in the pattern o f Medical 
Education

525. SHRI SUKHDEO PRASAD 
VERM A: W ill the Minister o f HEALTH 
AND FAM ILY WELFARE be pleased 
to state:

(a ) whether it is a *act that the 
Indian Medical Association has urg
ed the Government o f I’adia to change 
the pattern o f m edical education so 
as to lay importance on Indian sys
tem of health exercise;

(b ) if so, the details thereof;

(c )  whether it is also demanded 
that each State should have one e x 
clusive Medical College under the 
supervision o f Medical Council o f 
India; and

(d ) if so, the details o f demand aftid 
reaction o* Government thereto?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMI
L Y  WELFARE (SHRI JAGDAMBI 
PRASAD YADAV): (a) No.

(b ) Does not arise.

(c) However all the Medical Colleges 
are under the supervision of the Medi
cal Council o f India through Univer
sities.

(d) Does not arise.

Pending Passport Applications

526. SHRI ISHW AR CHAUDHRY:
SHRI PADM ACH ARAN  

SAM ANTSINHERA:
SHRI RAM K A N W A R  BERW A:

Will the Minister o f EXTERNAL 
AFFAIRS be pleased to state:

(a ) the number o f applications 
pending for passports at the end o f 
October, 1W77 &nd steps taken io clear 
those applications;

(b ) number o f applications receiv
ed during the last three years and the 
number o f passports issued, month- 
wise during that period; and

(c ) what new measures have been 
adopted by Government to simplify 
the procedure to im prove the w ork
ing o f the Regional Passport Offices?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI A T A L  BIHARI V A J
PAYEE): (a) A t the end of October,
1977, 3,21,76 applications for passports 
were pending in. the Regional Passport 
Offices. Of these, 79,192 were pending 
fo r want o f additional information/ 
documentation/photographs from  the 
applicants. Government have sanc
tioned 375 posts o f Lower Division 
Clerks, distributed in the nine Regional 
Passport Offices specifically for clear
ing the arrears in these offices. Pro
posals for additional posts at all levels 
to cope with the increased volume of 
work in the Passport Offices is under 
consideration o f Government.

(b) The number o f applications re
ceived and the number of passports 
issued during the last three years is 
as follows:

No. o f  No. o f
Year application! passporrs

received issued

1975 - • 4*72»324 4.*5>437
1976 - . 7.02,840 5t73>527
1977 • • * >.50,370
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A s regards m onthwise break-up, a 
statement w ill be laid dow n on the 
Table o f the House.

(c ) The Regional Passport Officers, 
Conference, which was held recently 
in Delhi, has suggested a number o f 
measures to sim plify and rationalise 
work procedures. These measures are 
under active consideration o f 'Govern
ment.
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Location of new nnits of Indian Tele
phone Industries Limited

528. SHRI L. L. KAPOOR: WiU the 
Minister o f  COMMUNICATIONS be 
pleased to state:

(a ) whether G overnm ent have 
taken any decision regarding the 
location o f  the new  units o f  Indian 
Telephone Industries Lim ited;

(b ) if  so, the details thereof and i f  
tiot the reasons for  the delay; and

(c ) whether setting up o f these 
units involves any agreement with 
any foreign party or com pany in 
w hich foreigners hold interest and i  ̂
so, the details thereof?

THE MINISTER OF STATE IN THE 
M INISTRY OF COMMUNICATIONS 
(SHR NARH ARI PRASAD SUKH- 
DEO S A I): (a )  to (c ) .  The question 
regarding the location o f the new units 
o f Indian Telephone Industries Limit
ed Is under consideration. The details 
o f the proposed new units w ill be fina
lised in the near future.




